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q.HT.R. 495(3r).—TET T G (U TSt H, FAT AEAT § Tawrw w e $e a5
AT HOFHN & TAEI, a9 7 Aqarg Tadq qaArad F =T anF1.q. 45(), T 19 Saa4,
2018 T AT R s o7, S @ 3F ATI=AT § IUTad F F § Hoid A1 § IreArad Fad
ST ST F UeahrE F1 A B Srar § o 5o q=01 | s afvad, q93 1797 /et f Hewrver
A Fear g Tguor (AT 7S 3 srEe & AT S

Y, ST 75T AVFIY F SULFT Sfodtad SUTaer § 36 AT Tigat F1 i1 1+ it Freprfver £ g
I T wgur = 1S 7 25 aqEifed F# far f)

AT:, AT Fra1d LRI, TATEC (FTE0) A9, 1986 (1986 F7 29) Fir 41T 3 F I7ET (1) 3T
(2) FTET YT AHAT FT TART Fd g0 AT ATAHAAT FT (e (o1 Jerree F7d g, q47q;-

IFT ATIHEAT F IUEY H, FH H. 323 37T A ASr9d ATLAT F qe=AE, Fetatag 79 @ ai®

324 |HEH AT ST WEAT | ME A@EE,  q@EHaT - | 2 900 1890 | 180
HHFed U A12H | fear, R arie )
PIREH
325 |H9H [EFH ATSH | |@EL W, 364/3, OOATHTAT, | 2 1666 3499 | 333
T qgdta- fEeamr | e
ST
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326 |HEH fAFE  ATSH | @I H. 384/25/1, BATIET, | 1 600 1260 | 120
TEES qgH - AT, S sl
327 | #EH FTATSIT | =T |, 575/53, forat Fiw 2 833 1749 | 187
FTHE ETH & T, TET T79, Tt
e, [T straqe)
328 |HEH FTUUA ATSH | WA TATTL T @HT H. 350 | 10 | 6000 12600 | 1200
=2 gr.f<r. AT A AT HT GaLT HeAT
1842, dgHIa - Hel, fSrer-
LSS
329 |H9H ST ATSH | @9 H. 1903/11/01 dTEET, | 2 1800 3780 | 360
ERRIES Jedte AT, Sl
330 | HEH ATH AATIT | @EIT H.  1903/11, &TEET, | 1 1500 3150 | 300
qgH e -, ST |
331 | HEH 99¥ @2H U | Ma - f@ed | qagHe - wel, | 1 500 1050 | 100
e Fretr- AT |
332 | H9H AT F9 T T. 117, T 9919 79, | 1 300 630 60
qTAeeT, dedtd - J19 F#T
AT, o T- Hi7 |
333 | HEH ATELT | @9 |, 725/185, FEAT | 1 1250 2625 | 250
ATTHE T SR zfEE, dgdtar  |OTeE
SeT- ST |
334 | HEH AT FOUT ATSH | @ELT H. 568/1296, FATET, | 1 425 892 85
AT |
335 | #O9 gaa? fAaen | ffwar  ggHie - Searw L | 3 1833 3849 | 367
ST- 97T |
33 |HEE A ATTH AT | @ELT H.1301/1/7, TEATRT AT, | 1 1500 3150 | 300
TE  AEST, TEHIA-TAATT,
SAT-Srea |
337 | 9 geeadl HEed | @E H. 1323/3, MA- AT, | 1 1500 3150 | 300
agHte-faerT, S-S
338 | HEH TUOH TEEIS | @I H. 80/10, TIer T ATAT & | 1 1500 3150 | 300
M9, - areel,  dgdid-
faeTT fSreT-sTrerg|
339 |HEH AT HISH | @9 H. 217/6, TE- TATT, | 1 570 1197 | 114
STTEr|
340 | HEH FOUT FHiHEA | GHIT H. 608/4/1, - 1 1140 2394 | 228
uT AT TR, TEH - [T,

SAT-STTe e




(97T [I-EUE 3(i)]

HITT hT TSTIA @ STHTEROT

341 |HEH HAIEF  ATRH | @E ", 724/7, TERTE, 600 1260 | 120
EStAE] dgdia- e | -
ST
342 | HEH HETAT HHFA | @HIT H. 1502, TE- FATET, 750 1575 | 150
dgdia- e | -
ST
343 | HHH HTATE HlHEA | @HIT §. 215/4 3T 215/5, 750 1575 | 150
UT UTgE YE#eq AT, dgdlA-TaaAT, Ser-
STTEr|
344 |HHH HINEFT AT2H | @HIT H. 1495/13, dTEET, 833 1749 | 167
ST
345 |HEE HAT ATSH | @ET A, 1796/15, dTEET, 1000 2100 | 200
EIIES dgdta- faermr | REr-
STTer|
346 | HOH UIETE iHEwed | @HLT H. 2381/1/1 3T 2395/ 450 945 90
9/2, ATETIT &l &THT, qTELT,
qgHia-  faam fSr-
ST
347 |HEH FATCGIAT ATSH | @ET H. 1836, ATHeT-HAT 1261 2648 | 252
AT BT T, ST, agd-
EEIEMEEIESIE LR
348 |HEH H=IA HATeH | @9 H. 798 T 801, GSLAT, 3000 6300 | 600
ar.fer. qgHTA-Ta AT, REAT-STTe |
349 |HEH #1 AWEAT | @EIT H. 1502/2, TA-ATEST, 750 1575 | 150
e U F0aF | qeedier- e, Ser-sree)
350 | HEH oATH HiHFCH | @EIT H. 724/3/1, TE- THT 625 1313 | 125
TE, dgHa- AT, -
RIEREY
351 |HEH HMEA  ATSH | @EIT H. 72/12/1,  ATEST, 450 945 | 90
ESLEE] dgdia- e | -
ST
352 | HHH AATHiq METew | @9 1. 255/3, @SLAT-TTET 2400 -5040 | 480
ar.fo1. TrE, Ma- THT T, TEEHA-
e, Ser-strade
353 | HEH gHH FHFeH | |@ET  H. 616, BILETHT, 375 788 75
STTEr|
354 | HEH AT HHEFA | @ELT |, 141/3 14272 3T 1250 2625 | 250

141/7, 141/2, 142/1, T 141/6
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355 | HEH HEIH ATEH UL | fqq A, T - ar&sT, | 1 360 756 72
F T SRS qgHTA-Ta AT, REAT-STTe |
356 |HEH AT HAe" | WA AEST, dgHia-te T, | 2 810 1701 | 162
T THTEe 9. RreT-ser )
357 |®9E  fasg  «@TEw | @ET |, 2367/1, UTH 9ATIA- | 1 833 1749 | 167
ESLE] qAEST |, WEE HT AT
STTErq|
358 | HEH FI(ceh SACHATST | HATLTLAT HTTATZATSHTAT | 1 375 750 72
UT FoFed =TT &, - qTeAT
359 |HEH ot SEAATAV | @EEr H. 1972-2137, FEFe | 2 480 1008 | 120"
AT UT FHioFe TE, TATAE, TEHIA-TSAIE,
T - 3=

[FT. &. 3 -16017 / 04/2018-HTHT (F12T)]
e g g, 99w of=a

froqoft:. gt srferg=aT AL 45(37), AT 19 A, 2018 T TR T T o

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 25th May, 2018

G.S.R. 495(E).—Whereas, sale and use of petcoke in lime kilns in the National Capital Region
(NCR) States was notified vide notification of the Government of India in the Ministry of Environment, Forest
and Climate Change number G.S.R 45(E), dated the 19" January, 2018, wherein sale of petcoke are made
only to the industrial units mentioned in the list annexed to the said notification as Annexure and any change
in the said list shall be made on the recommendation of the concerned State Government and with the
approval of the Central Pollution Control Board;

And Whereas, the State Government of Rajasthan has recommended addition of 36 lime Kilns in the
Annexure mentioned above and the Central Pollution Control Board has approved the same.

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following
amendments in the aforesaid notification, namely;-

In the said notification, in the Annexure, after serial number 323 and the entries relating thereto, the
following serial numbers and entries shall be inserted, namely:--.

“324 | M/s Shri Jeen Mata Village- Lalawas, Tehsil- 2 900 1890 180
Chemicals & Lime Khinvsar, District- Nagaur
Private Limited

325 M/s Vikas Lime Khasra No. 364/3, Hariyadhana, 2 1666 3499 333
Products Tehsil-Bilara, District Jodhpur
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326 M/s Vikas Lime Khasra No. 384/25/1, 1 600 1260 120
Industries Hariyadhana, Tehsil-Bilara,
District Jodhpur
327 M/s Balaji Chemicals Khasra no. 575/53, Near Mirdha 2 833 1749 167
Krishi Farm, Ransi Gaon, Tehsil
— Bilara , District Jodhpur
328 M/s Special Lime Stone | Khasra No. 350 of village 10 6000 12600 | 1200
Pvt. Ltd. Talanpur and Khasra No. 1842 of
village Gotan Tehsil- Merta,
District- Nagaur
329 M/s J B Lime Products | Khasra No. 1903/11/1 Borunda, 2 1800 3780 360
Tehsil — Bilara, Jodhpur
330 M/s R K Supplier Khasra No. 1903/11, Borunda, 1 1500 3150 300
Tehsil — Bilara, District -Jodhpur
331 M/s Subham Lime and | Village - Bitan, , Tehsil- Merta, 1 500 1050 100
Chemicals District- Nagaur
332 M/s Sahil Bansal Khasra No. 117, Village Shayam | 1 300 630 60
Nagar, Maonda, Tehsil- Neem ka
Thana, District-Sikar
333 M/s Marudhar Khasra No. 725/185, , Basni 1 1250 2625 250
Limestone Industries Harisingh, Tehsil Bhopalgarh,
District- Jodhpur
334 M/s Shri Krishna Limes | Khasra No. 568/1296, Bhawanda, | 1 425 892 85
and Chemicals Tehsil- khinvsar, District- Nagaur
335 M/s Salasar Minerals Digarna Tehsil- Jaltaram, 3 1833 3849 367
District- Pali
336 M/s Chandra Lime Khasra No.1301/1/7, Bilara Road, | 1 1500 3150 300
Word. village-Borunda, Tehsil-Bilara,
Distritc-Jodhpur.
337 M/s Dhaneshwari Khasra No. 1323/3, Village- 1 1500 3150 300
Chemicals Riyan, Tehsil-Bilara, District-
Jodhpur.
338 M/s Ganesham Khasra No. 80/10, near Police 1 1500 3150 300
Industries Thana, Village-borunda, Tehsil-
Bilara District-Jodhpur.
339 M/s Ishwar Micro Khasra No. 217/6, village- 1 570 1197 114
Minerals Industries Suvana, Tehsil-Bhopalgarh,
District-Jodhpur.
340 M/s Krishna Chemical Khasra No. 608/4/1, Village- 1 1140 2394 228
& Minerals Ransi Gaon, Tehsil-Bilara,
District-Jodhpur.
341 M/s Madhav Lime Khasra No. 724/7, Ransigaon, 1 600 1260 120
Industries Tehsil-Bilara, District-Jodhpur.
342 M/s Mahaveer Khasra No. 1502, Village- 1 750 1575 150
Chemical Borunda, Tehsil-Bilara, District-
Jodhpur.
343 M/s Marwar Chemical Khasra No. 215/4 & 215/5, Jhak, 1 750 1575 150
& alied Products Tehsil-Bilara, District-Jodhpur.
344 M/s Monika Lime Khasra No. 1495/13, Borunda, 3 833 1749 167
Industries Tehsil-Piparcity, District-Jodhpur.
345 M/s Munna Lime Khasra No. 1796/15, Borunda, 3 1000 2100 200
Products Tehsil-Bilara, District-Jodhpur.
346 M/s Poddar Chemicals Khasra No. 2381/1/1 & 2395/9/2, | 1 450 945 90

Bhakharo ki Dhani, Borunda,
Tehsil-Bilara, District-Jodhpur.
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347 M/s Quality Lime Khasra No. 1836, Borunda-Merta | 2 1261 2648 252
Suppliers City Road, Borunda, Tehsil-
Bilara, District-Jodhpur.
348 M/s Sandune Minerals Khasra No. 798 & 801, Khejarla, | 3 3000 6300 600
Pvt. Ltd. Tehsil-Bilara, Dist-Jodhpur.
349 M/s Shree Nagnecha Khasra No. 1502/2, Village- 1 750 1575 150
minerals & Chemical Borunda, Tehsil-Bilara, District-
Jodhpur.
350 M/s Shyam Chemicals | Khasra No. 724/3/1, Village- 1 625 1313 125
Ransi Gaon, Tehsil-Bilara,
District-Jodhpur.
351 M/s Sonal Lime Khasra No. 72/12/1, Borunda, 1 450 945 90
Industries Tehsil-Bilara, District-Todhpur.
352 M/s Srikant Minerals Khasra No. 255/3, Khejarla-Ransi | 4 2400 5040 480
Pvt. Ltd. Road, Village-Ransi Gaon,
Tehsil-Bilara, District-Jodhpur.
353 M/s Subham Chemicals | Khasra No. 616, Haridhana, 1 375 788 75
Tehsil-Bilara, District-Jodhpur.
354 M/s Sugan Chemical Khasra No. 141/3 142/2 and 1 1250 2625 250
141/7, 141/2, 142/1, and 141/6,
Basni Hari Singh, Tehsil-
Bhopalgarh, District-Jodhpur.
355 M/s Sundram Lime and | Gotan Road, Village-Borunda, 1 360 756 72
Chemical Industries Tehsil-bilara, Dist-Jodhpur.
356 M/s Tara minerals & Village-Borunda, Tehsil-Bilara, 2 810 1701 162
Chemicals pvt. Ltd. Dist-Jodhpur.
357 M/s Vijay Lime Khasra No. 2367/1, Gram 1 833 1749 167
industries Panchayat-Borunda, Bhakhron ki
Dhani, Tehsil-Piparcity, Dist-
Jodhpur.
358 M/s Kartik Alkalies & Saradhna RIICO Industrial Arera, | 1 375 750 72
Chemicals Dist-Pali.
359 M/s Shri Devnarayan Khasra No. 1972-2137, Bandukui | 2 480 1008 1207,
Lime & Chemical Road, Baldevgarh, Tehsil-
Rajgarh, Dist-Alwar.

[F. No. Q-16017/04/2018-CPA (pt)]
RITESH KUMAR SINGH, Jt. Secy.

Note:- The principle notification was published vide number G.S.R. 45(E), dated the 19" January, 2018.
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